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L cia tEci : 3.6.05 --------------- 

Applicant, widow of a (S Packer, approached  
C'- 

the department for,cQipaionte employment. ajd 

previcusl turned down vide 1nnexure-4/6 

dated 19.12.03. Thereafter, the Applicant obtained 

a fresh ats—f& cerifcate frarn tbe school 

and represented to the authorities to provide her 

an employment befitting to her ediicational 

rr.alification. No heed hvinc; been paid to \said 

prayer of the Applicant, she has approached thi3 

Tribunal in the pree!t O.A. undr ction 19 of 

the i1rninistrative Tribunal's Act,19E35,f or a 
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Orders of the Thbunai 

4eTf .dr-n_ 

c4Qri- 	fv--- c 

direction to the Respondents, to provide her a 

C QiipaSsionate 	)r)intment, 

ir. the afceid Lmises, this O.A. is 

hereby disposed of with a direction to the 

Respondents to cive consideration to the fresh 
av 	 (i 	 k 

prayer of the Applicant to five her,\eeati-ena-1A  

relaxation so far her educational mialificat.1cm. 

is concerned whG also receive due consideration 
/ 

of the Respandenti. The Respondents should cto 

well. in giving expeditious consideLation kn the 

case of the Applicantpreferahiy within a period 

of 90 days from the date of Leceipt of a copy of 

this order. 

With the aforesaid observation and direction, 

this O.k* is disposed-ofafter hearing Mr. P.K.dhi 

Crnsel appearing for the Aoplicant and Mr. 

U • B .M ohapa tra, 14 • Sr • Ste nd ing C our. se 1 on whom 

a copy of this Z.A. had alread: been ssrved. 

Send copies of this order to the Resoondents1  

along with copies of the O.A.,and free copies of 

this order be also handed over to the Ld, Cour.e1.. 

appear inc, f or both the fjaxti Se 

— 

Member (Jud ic ic 1) 


